BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD
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Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
“Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL
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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABA

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 22.12.2017
Name of the Company: urat Goods Transport Pvt Ltd
S.
ermos Engineering Pvt Ltd.
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Learned AdvoCat’e Ms. Vaibhavi Parikh i

present for Operational Creditor/Petitiofier.
present for Respondent. '

e matter 17.01.2018.
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Dated this the '2_2nd day of December, 2017. ' "




